OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
WEST DISTRICT, TIS HAZARI COURTS, DELHI

sy=2671%
No. 6727 /Genl./West/THC/2024 Dated, Delti the /9/11/>Y

e ——

Sub:- Compliance of direction dated 09.01.2017 of Hon'ble High Court of Delhi as contained in Crl.
Appeal No. 736/2008 (State of NCT of Delhi Vs Tarif Singh).

Ref:- Letter/Endst. No. 1286/Crl. Dated 12.01.2017 received from Hon'ble High Court of Delhi,

Forwarded copy of Letter No. 37582-37593/R.R (Sessions)/South/Saket/2024 Dated 13.11.2024 along
with its enclosure i.e. Mark 'A’ (Record of 356 Cases in which all Criminal Appeals/Revisions, Complaint Cases of
Electricity Act for the year 2011 are identified by Record Room (Sessions), South District during the period w.e.f.
04.11.2024 to 08.11.2024 for weeding out) Bearing Diary No. 11306 Dated 16.1 1.2024 received, on the subject cited
above, from Ms. Neha, Ld. Additional Sessions Judge — (SFTCYLd. Officer Incharge, Record Rooms, South District,
Saket Courts Complex, New Delhi, with the request to send the information related to the pendency of
Appeal/Revision, if any, of the Cases mentioned in the Mark "A' (Record of 356 Cases in which all
Criminal Appeals/Revisions, Complaint Cases of Electricity Act for the year 2011 are identified by Record
Room (Sessions), South District during the period w.e.f 04.11.2024 to 08.11.2024 for weeding out) be
sent to Record Room Sessions through Official B-Mail ID : mrst.ddc@gov.in within 15 days. If the reply
not received in the stipulated time, it will be presumed that there is no Appeal/Revision pending of the
Cases mentioned in the Mark 'A’ (Record of 356 Cases in which all Criminal Appeals/Revisions,
Complaint Cases of Electricity Act for the year 2011 are identified by Record Room (Sessions), South
District during the period w.e.f. 04.11.2024 to 08.11.2024 for weeding out) before your goodself Court, for

information and immediate compliance/necessary action to:-

1. All the Ld. Judicial Officers of Delhi Higher Judicial Services, West District, Tis Hazari Courts, Delhi with
the request to download Mark "A’ (Record of 356 Cases in which all Criminal Appeals/Revisions,
Complaint Cases of Electricity Act for the year 2011 are identified by Record Room (Sessions),
South District during the period w.e.f. 04.11.2024 to 08.11.2024 for weeding out) from the
Centralized Website of Delhi District Courts or from LAYERS for immediate
compliance/necessary action.

\/ The Chairperson, Website Committee, Tis Hazari Courts, Delhi with the request to direct the concerned
Officer/Official to upload the same on the Centralized Website of Delhi District Courts as well as on the
Website of West District.

3. PS. 1o the Ld. Principal District & Sessions Judge, West District, Tis Hazari Courts, Dethi.

4. The R&I Branch, West District, Tis Hazari Courts, Delhi to upload the same on LAYERS.

(A(ygp{

District Judge (Commercial Court) -05/
Officer Incharge General Branch,
West District, Tis Hazari Courts, Delhi
Enclosure:- As above.
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OFFICE OF THE PRINCIPAL DISTRICT & SESSION,
SOUTH DISTRICT, SAKET COURT COMPLEX, NEW DEL

2752 -33893

No. /R_R (Sessions)/South/Saket/2024 Dated: _13in| 24

To,

The Ld. Principal District & Sessions Judges,

South District / South-East / New Delhi District PHC/ Rouse Avenune Courts/
Central THC/ West ¥HC/ North-West Rohini/ North Rohini/ East KKD/North-East
KKD/ Shahadra KKD/ South-West Districts Dwarka New Delhi.

Sub.: Compliance of direction dated 09.01.2017 of Hon'ble High Court of Delhi as contained in
Crl. Appeal No. 736/2008 (State NCT of Delhi Vs Tarif Singh).

Ref.:- Letter/Endst.No. 1286/Crl. Dated 12.01.2017 received from Hon'ble High Court of
Delhi.

Respected Sir/Madam,

Itis to apprise you that record of 356 cases in which all Criminal Appeals/Revisions, Complaint
Cases of Electricity Act for the year, 2011 in Record Room (Sessions), South District, identified during the
period w.c.f. 04.11.24 10 08.11.2024, have to be weeded out. A list of these files is placed atMark “A’,

It is, therefore, requested that concerned Officer/Official may please be directed to inform at the
earliest as to whether any appeal in respect of matters shown in Mark-A are pending before the Trial Coun -
or any other courts, so that the relevant record pertaining to such pending appeals may not be destroyed.

Branch In-Charge, R & I branch is directed to upload the Mark-A with this letter on layers to
onwards transmission to the Ld. Principal District & Sessions Judge to all Disuict courts to circulate the
same 1o the cousts of their district and confirmation be also sent to Record Room Sessions through
official e-mail id of yrst.dde@gov.in within 15 days. If reply not received at the stipulated time, it
will presumed that there is no Appeal/Revision or any other maiter is pending before you,

This issues with the prior approval of Ld. Principal District & Sessions Judge, South
District, Saket Courts. New Delhi,

Thanking you.
Yours fajthfiily,

[INEXHA)
Addl. Sessions Judge (SFTC)
Officer-In-Charge, Record Rooms,
South District, Saltet Courts complex,
New Delhi.
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Encl, ; Mark-A.
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MARK 'A.|

SL.NO.|  CNIUNO. CASE NO. CASETITLE DATEOD | DECIDEDAS | GOSHWARANO. COURT NAME
DECISION
1. NA TP(CRL) NO 1711 CB.I VS KCJHAKU &ORS 10052011 | WITHDRAW BOUFR011 SH.RK. GAUBA, DISTRICT
JUDGE/SE
2. NA CRNOS&I1 | MITHUN BABBAR&ORS VS STATE | 10.05.2011 | DISMISSED BO2/F/2011 SH.RK. GAUBA, DISTRICT
TUDGE/SE
T Ta NA TR(CRL)NO 111  SUNIL ARORA VS SH.ISHNU 11052011 | DISMISSED SOXF/2011 SH.RK. GAUBA, DISTRICT
SHARMA JUDGE/SE
a NA | canowm BIIARI SINGH &ORS VS BASU 11052011 | ALLOWED BO4/ER2011 SH.RI. GAUBA, DISTRICT
N JUDGE/SE
5, NA CR NO 8911 AMRIK SINGH & ORS VS STATE | 11.052011 | DISMISSED BOS/F2011 SH.ILK. GAUBA, DISTRICT
7 ) IUDGESE
6. NA CRNOSS/11 | VARUN AGGERWAL &ORSVS STATE | 12052011 | DISMISSED BOG/F/2011 SH.RK. GAUBA, DISTRICT |
JUDGE/SE
7. NA CRNOSWil | NEERAJ PAMNANI VS SMTMADHU | 12.05.2011 | DISPOSED OFF 397FR2011 SH.RK. GAUBA, DISTRICT
PAMNANI &ORS JUDGESE
8. NA TP(CRL)NO 19/11|  JAAN MOHAMMAD VS STATE 12052011 | DISMISSED 898/F/2011 SILR.K. GAUBA, DISTRICT
‘ 7 JUDGESSE B
9. NA TP(CRLYNO 111 | AJIT BHARDWAJ VS ARVINDEY | 13.05.2011 | DISMISSED B99/FA2011 SH.RK. GAUBA, DISTRICT
\ SINGI JUDGE/SE
10. NA CR NO 15/11 SH.BARUN JAIN VS KULDEEP 1305.2011 | ALLOWED 90072011 SH.R.K. GAUBA, DISTRICT
JUDGE/SE
1| NA TP(CRL) NO 22/10 VIVEK VS STATE & ORS 14052011 | DISMISSED 901/F72011 SILR.K. GAUBA, DISTRICT
7 JUDGE/SE
2] NA CR NO 5211 MR.ARIF VS SJAMEELA BEGAM 16.05.2011 | DISPOSED OFF |  S02/Fa011 SH.UK. GAUBA, DISTRICT
ZORS JUDGE/SE
T NA TP(CRL)NO 2011 |  STATE VS ANIL @SONU &ORS 16052011 | DISMISSED 903/FR2011 SHRK GAUBA, DISTRICT |
o L o 7 _ JUDGESE
1, NA TPCRLYNO 20/10 |  SANJEEV KHOKHA VS VIDYA 16.05.2011 DID 904/F72011 SILR.K. GAUBA, DISTRICT
| — . SAGAR _ JUBGE/SE
15. NA CRNOZ61T | SILAMARDERP SINGI GHADHA V5 | 18,0550 | ALLOWED 905/F/2011 SH.RK. GAUBA, DISTRICT
SH.DESH RAJ JUDGE/SE B
i 16, NA TP(CRL) NO 13/11 | SACHIN SHOKEEN &ORS VS STATE | 18.05.2011 | WITHDRAW 906/FR2011 SH.R.K. GAUBA, DISTRICT
| JUDGE/SE
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Na | crwosenn DILIP @MONTU VS STATE 19.052011 | DISPOSED OFF 907/F/2011 SH.RK. GAUBA, DISTRICT
JUDGE/SE

18. NA CR NO 0711 M/S METACHEM VS M/S 19.05.2011 ALLOWED 08/E2011 SH.R.K. GAUBA, DISTRICT
CAPRICORN DATAMATIC PVLLTD JUDGE/SE

&ORS

19 NA CRNO 3% | ORIENT PAPER & INDUSTRIES LTD. | 19.05.2011 | DISPOSED OFF 900/F/2011 SH.R.X. GAUBA, DISTRICT
VS ROHIT KUMAR JAIN JUDGE/SE

20 NA CR NO 701 MAIIPAL SINGII RAWAT VS 19.05.2011 DISMISSED 910/F/2011 SILR.K. GAUBA, DISTRICT
STATE(NCT OF DELHI) JUDGE/SE

2 NA TP(CRLYNO 1611 |  RAJESH KUSHWAHA V5 STATE 19.05.2011 DISMISSED 91U/F/2011 SH.R.K. GAUBA, DISTRICT
JUDGE/SE

n NA CANO 21111 ROHNI KHULLAR VS 1.C.BAJAJ 20.05.2011 DISMISSED 912F2011 SH.R.K. GAUBA, DISTRICT
&ORS JUDGE/SE

23 NA CR NO 46711 PAWAN KISHORE DAWAR VS 20.05.2011 DISMISSED 913/F72011 SH.R.K. GAUBA, DISTRICT
DEVINDER PAUL JUDGE/SE

24, NA CR ND 63711 SUMAN SRIVASTARA VS INDER 20.05.2011 ALLOWED 914/F/2011 SH.R.K. GAUBA, DISTRICT
DEV PARSHAD SINGH JUDGE/SE

5. NA CANO 3111 LIAQUAT HUSSAN ABBASI VS 20.05.2011 | DISPOSED OFF 915/F/2011 SH.R.K. GAUBA, DISTRICT
MRS.JRAM KHALIL KHAN JUDGE/SE

26. NA CANO 30/11 LIAQUAT HUSSAN ABBASI VS 20.05.2011 | DISPOSED OFF 916/E/2011 SH.RK. GAUBA, DISTRICT

MRS.IRAM KHALIL KHAN JUDGE/SE |

27, NA CRNO 11711 | RAM KUMAR PANCHAL VS AVDESH | 23.05.2011 | DISPOSED OFF 917/F /2011 SH.RJ GAUBA, DISTRICT
GUYTA (2) STATE JUDGE/SE

28 NA CR NO 83711 M/S URBAN THE DISIGEN 24052011 | DISMISSED OL8/F/2011 SH.RUK. GAUBA, DISTRICE
WORKSHODP VS STATE & ANOTHER JUDGESSE

2. | NA CR NO 19111 SH.RAM SINGH VS STATE 24.05.2011 | DISPOSED OFF 919/F/2011 SH.RK. GAUBA, DISTRICT
B ) 7 JUDGE/SE

30. NA CANO 29111 SH.GYANENDER VS STATE 25.,05.2011 ALLOWED 520/F/2011 SILILK. GAUBA, DISTRICT
lr_ ) JUDGESSE

L | NA CR NO 91/11 SHAHID ALI VS STATE 25.05.2011 DISMISSED 921/E2011 SH.R.K. GAUBA, DISTRICT

! ) JUDGE/SE )

2 NA MNO 21 STATE VS SUBHASH CHAND 25.05.2011 CLOSED 922/F/2011 SH.R.K. GAUBA, DISTRICT
| JUDGE/SE

3. 1 NA CRNOSXI1 | STATE VS RAIIV RANJAN RAOETC | 26.05.2011 ALLOWED 923/F/2011 SH.R K. GAUBA, DISTRICT
JUDGESSE

k7 NA M NO 2811 NITENDER SHARMA VS STATE 26.05.2011 | DISPOSED OFE 924/F/2011 SH.RK. GAUBA, DISTRICT

>
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35. NA MNO 2011 RAM GOPAL VS STATE 26.05.2011 | DISPOSED QFF 925/F2011 SH.RK. GAUBA, DISTRICT
JUDGE/SE
36. NA CR NO 88/11 SHAFIQUDDIN V5 STATE 27.05.2011 ALLOWED 926/F2011 SH.R.K. GAUBA, DISTRICT
JUDGE/SE
a7, NA CRNO12VH1 | VILLAGEPULPRAHLADPURIAN | 320052011 | DISMISSED RIF201L SH.R.K. GAUBA, DISTRICT
KALYAN SAMITI (REGD) VS HARISH JUDGE/SE
CHANDER ORS.
38. NA CRNO 10411 | MS.RUCHIKADANDRIYALVSM/S | 30.05.2011 | DISPOSED OFF 928/F/2011 SH.RK. GAUBA, DISTRICT
AVEL MEDISURG AGAENCIES JUDGE/SE
19. NA CRNOG6&/11 [ SATVINDER KUMAR VS NARENDER | 30.05.2011 | DISMISSED 920/F72011 SH.RK. GAUBA, DISTRICT
PARSAD SUDGE/SE
a0. NA CRNOG4/11 | SH.ASHOK KUMAR VS THESTATE | 30.05.2011 | DISMISSED 930/F/2011 SH.R.K. GAUBA, DISTRICT
JUDGE/SE
41. NA CR NO57/11 MOHAMMAD AMJAD VS STATE | 31.05.2011 ALLOWED 931/FR01L $H.R.K GAUBA, DISTRICT
JUDGE/SE
42. NA CRNO169/09 | SUSHILKUMAR VS VRSHARAN] | 14.07.2011 | DISPOSED OFF 932/F72011 SH AJAY KUMAR KUHAR/ASI/SE
T CR NO 90710 STATE VS PARSHANT VERMA 23072010 | DISMISSED 933/F/2011 SH AJAY KUMAR KUHAR/ASJ/SE |
s, NA | CANO 129An0 JAY PARKASH VS SUNTTA 2607.2011 | DISMISSED 934/F/2011 SH AJAY KUMAR KUHARJASI/SE
CHOUDHRY
Y NA CANO 40710 SMT.PUSHPA BISHT V5 OM 05.04.2011 ALLOWED 935/F72011 SH. DINESH KUMAR
PRAKASH KOTNALA SHARMA/ASI/SQUTH
46. NA CRNO20/11 | DHUV CHAND PATHAK VSAROOP | 07.04.2011 | DISMISSED 936/F/2011 SH. DINESH KUMAR
] RA! CHOUDHRY SHARMA/ASVSOUTH |
47, NA CANO 1011 SUNNY MADAN VS MADAN 07.04.2011 | DISMISSED 937/FR011 SH. DINESH KUMAR
MOHAN WADHAWA SHARMAASISOUTH
T @ NA CANO 0U/11 RAJENDER KUMAR SHARMA VS | 13.04.2011 | SETASIDE 938/F/2011 SH. DINESH KUMAR
STATE SHARMA/ASI/SOUTH
49, NA CR NO 07711 SMT.RAM RATI VS $TATE ETC 15042011 | DISMISSED 930/F/2011 SH. DINESH KUMAR
L 7 SHARMAJASISOUTH
r 50. NA CR NO 17108 SABA NASIR KHATRI VS SYED 19.04.2011 ALLOWED 940/F12011 SH. DINESH KUMAR
1 7 ) ~ AHMED FAIZY SHARMA/ASVSOUTH |
[ s NA CA NO 05/10 POQJA UPRET VS DEVI DULT 20042011 | DISMISSED 941772011 SH. DINESH KUMAR
; : UPRETI ] SHARMAZASY/SOUTH
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isa. "NA CHNOOGIL  [SANJAY MEHLA VS SMT.DARSIIANA| 21042011 | DISPOSED OFF 942/E2011 SH. NINESH KUMAR
B SHARMA/ASI/SOUTIE
53, NA CR NO 51/09 SANIAY VS STATE 21042011 | WITHDRAW 432011 SH. DINESH KUMAR
SHARMA/AS)/SOUTH
54, NA CRNO 22711 YIMLA SOOD VS STATE 28042011 | ALLOWED 44/F/2011 SH. DINESH KUMAR
_ SHARMA/ASI/SQUTH
55, NA CANO O/ AMIN KHAN VS STATE 28042011 | ALLOWED 945/E72011 SH. DINESH KUMAR
SHARMA/ASI/SOUTII
56. NA CANO1IVI1 | NAVEENKIUMAR VSJAY KISHAN | 04052011 | SETASIDE 94G/F2011 SH. DINESH KUMAR
~ ) SHARMA/ASI/SOUTH
57. NA CAND 2607 RAVI CHANDRAN VS {IEMA 16.05.2011 | WITHDRAW 948/Fr2011 SH. DINESH KUMAR
GANDHI SHARMA/ASI/SOUTH
S6. | RO116302011 CR NO 24111 SANJAY GILAI VS STATE 19.05.2011 | DISPOSED OFF 940/F/72011 SH. DINESH KUMAR
) . SHARMA/ASJ/SOUTH
59, NA CR NO 0311 STATE VS (JANIL KUMAR 25052011 | DISMISSED 951/F/2011 SH. DINESH KUMAR
@RANJEET CHAUHAN SHARMA/ASVSOUTH
0. NA CAND 41/10 OM PARKASH SINGH VS STATE | 03.06.2011 | ALLOWED 95UE2011 SH. DINESH KUMAR
SHARMA/ASISOUTH
61. NA CRNOB9/! | SH.DLGUPTAVS SMTSARITAETC | 10102011 | DISMISSED | . 953/Fa011 | SH, AJAY KUMAR JAINASI 0% SE
62. NA CR NO 99711 NARENDERA JAIN VS NETTAR 10.10.2011 | DISMISSED OS4F2011 | SH. AJAY KUMAR JAIN/ASS-0% SE
SINGH PATWAL 7
63. NA CRNOS¥1 | LT.COLPALVINDER ALHUWALIVS | 20.102011 | DISMISSED 95S/F/Z011 | SH. AJAY KUMAR JARN/ASI-03f SE
SMT.ANILAALHUWALIA
64. | R0250392011 CRNO911 | TARIQ MANSODR VS SUBHAM ETC | 22.10.2011 | DISPOSEDOFF-| 9562011 | SH. AJAY KUMAR JAI/ASI.0% <F
G5. | ROOD4BI20 | CRNOSIAI | ARUN KUMAR VS SMIGEETAETC | 22409000 |  ALLOWED O57/672011 | SH. AJAY KUMAR JAIN/AS]-03/ SE
66. | R0206762010 | CANO 1410 AJAY KUMAR VS STATE | 3L10.2011 | DISPOSED OFF 95R/FR011 | SIL AJAY KUMAR JAIN/AS)-U3/ SE
67. | Ro1314z0m CR NO 17411 RAJENDRA SINGH V5 STATE 020672011 | DISPOSED OFF 950/F/2011 MS.R KIRAN NATH/ASJ-SOUTH
66|  NA | CRNOOSMI | VIAYKIHOSLAVS STATE & OTHERS| 30.073811 DISMISSED 96001 | MS.R.KIRAN NATH/ASISOUTH
63 | ROZIMD2009 | CGRNO L4809 | SUHAS GHAKMA VS SOUTH ASIA 20.07.2011 ALLOWED 96L/F2011 MS R KIRAN NATI/ASISOUTIT
HUMAN RIGHTS DUCUMANTATION ) 7 o

o
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70. | Ro101402009 CR NO 189/09 SOUTH ASIA HUMAN RIGHTS 20072011 | DISMISSED 962FR011 MS.RKIRAN NATH/ASI/SOUTII
DOCUMANTATION CENTRE & ORS
VS STATE
71 | RO3II/HAW0 | CRNO1IEIO | ANITA MEHRAVS SATISH MEHRA | 04082011 | WITHDRAW 964/FR011 MS.R.KIRAN NATH/ASI/SOUTH
| 72 Roa3aw10 | CRNOTWI0 | SATISH MEHRAVSANIIAMENRA | 04082011 | WITHDRAW | Seoraoni | BSRKKAN NAMUASIROUTT
73 | Roioszom CRNO19/11 | VEDPARKASH KANWAR VS CB.I | 08.08.2011 ALLOWED 966/F72011 MS.R KIRAN NATIVASI/SOUTH
BT CR NO 22111 " RAJENDER VS STATE 08/0872011 | DISMISSED 967/F/2011 MS.RKIRAN NATIVASVSOUTH |
S ‘NA CANO171l | COOPERATIVE THRIETVSVUAY | 10.08.2011 ALLOWED |  9GB/EA2011 | MS.RKIRAN NAITVASISOUTH
SAXENA
76. NA CR NO 2011 EDWIN GURUNG VS CHARAN 18.08.2001 SET ASIDE 960/F2011 MS.RKIRAN NATH/ASI/SOUTH
SINGH TOKAS
77. NA CR NO 0411 SANTEEV MITTAL VS STATE 24082011 | ALLOWED 9702011 MS.RKIRAN NATH/ASHSOUTH
" 7. | NA CR NO 3707 SAIJAL URJA PVTLTD VS ATR 24.08.2011 SET ASIDE 97L/F/2011 MS.R KIRAN NATH/ASI/SOUTH
L WAREHOUSING PVT.ETD
79. NA CR NO 2411 RAJENDER CHIAWLA VS STATE | 08.09.2011 | DISPOSED OFF 9737FR2011 MS.R.KIRAN NATH/ASISOUTH
s | NA CRNOZ¥11 |  DEEPAK KR VS STATE 12.09.2011 SETASIDE | OMF0Il | MS.RKIRAN NALH/ASISOUTH |
| 8| A | CRNOI4410 | NEERAJGUPTA VS GOGIACAP COM| 13000mi | WITHDRAW 97S/FR011 MS.RKIRAN NATH/ASISOUTH
11D.
AT CRNO2M11 | IASBIR SINGH RATHOR VS STATE | 17.09201f | WITHDRAW 976/72011 | MS.RKIRAN NATH/ASHSOUTH
| 83! NA | crwo1zm ASHISH SHARMA VS NAVEEN 20092011 | WITHDRAW 97UFR01L | MS.RKIRAN NATH/ASISOUTH |
| DHAWAN
N I [ | _ ]
B4, NA CANO 16/11 RAJESH BENIWAL & OTHER VS | 27.09.2011 SET ASIDE 879/:2011 MS.R.KIRAN NATH/ASYSOUTH
STATE
5. | RO255272011 CRNO2711 | ASLDURGESH KUMAR VS STATE | 03.102011 | ALLOWED 0B1/F/2011 MS.R.KIRAN NATH/ASVSOUTH
86|  NA | cRNO2M | DCMSHRIRAM CONSOLIDATED VS | 15.07.2011 | witioRaw | tevamo | S11. VICKHANNA/ASI/SOUTH EAST
L RANIAN KUMARDASS

—
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[ a7, NA CR NO 28711 SUMAN MALHOTRA VS KANSHI | 27.07.2011 | WITHDRAW 1005772011 | SH. VK KHANNA/ASI/SOUTH EAST |
RAM BANSAL
8s. NA CR NO 4911 STATE VS YUSUF ETC 17082011 | DISMISSED 1006/F2011 | SH. V.K.KHANNA/ASI/SOUTH EAST
[ e | Na CRNO 21/11 RANVIR VS STATE | 17.082011 | ALLOWED 1007/F/2011 | SH. VK. KHANNA/ASI/SOUTT EAST
T oo, NA CANO 105710 RAMESH SHARMA VS STATE 20.08.2011 ALLOWED 1008/F/2011 | SH. VK KIIANNA/AS)/SOUTH EAST |
YN NA CR NO 07711 STATE VS VINOD KUMAR 23082011 | DISMISSED 1009/7/2011 | SH. V.K KHANNA/ASH/SOUTH EAST |
B NA | cenNowm RAJESH KUMAR VS STATE 25082011 | ALLOWED 1000/72011 | SI1. VK KHANNAZASI/SOUTH EAST
I 4
93. NA CANO L1l | KHUSHIRAM SAINIVS BABU RAM | 20082011 | ALLOWED 1012011 | SH. VICKHANNA/ASISOUTH EAST
SAINI
| Tes | T na CANO 1111 RAHUL TOMAR VS STATE 29082011 | ALLOWED 1012F72011 | SH. VK. KHANNA/ASH/SOUTH EAST
s | NA CR NO 26/11 SATBIR SINGH VERMA VS 30082011 | DISMISSED 1013/F72011 | SH. VK KHANNA/ASI/SOUTH EAST |
DHIRENDER CHAUHAN
96, | NA CR NO 22711 NEELAM BANATK VS M/S 05.04.2011 | DISMISSED 1014/F72011 SH.ATUL KUMAR GARG
} EXPEDITOR INTERNATIONAL INDIA /ASISOUTII-04
97. NA CAND 17111 KANWAR PAL VS STATE 07.042011 | DISMISSED 1015472011 SILATUL KUMAR GARG
i | R 3 | /ASI/SOUTH-04
| o, NA CANO 15/11 PREM SINGH VS STATE 07.042011 | DISMISSED 1016772011 SH.ATUL KUMAR GARG
JASHSOUTH-04
6o T NA CANO 3210 SARVESH KUMAR VS STATE 08.042011 | DISMISSED 1072011 | SH.ATULKUMAR GARG
B 7 - /ASISOUTIL-04
100 NA CANO 2211 RAJESH BHALLA VS KABITA 24042011 | DISMISSED 10182011 |  SHATULKUMAR GARG
BHALLA IASHSOUTH-04
10t NA CANO 37/11 KABITA BHALLA VS RAJESH 20042011 | DISMISSED 1019/F2011 SH.ATUL KUMAR GARG
BHALLA /ASHSOUTH-04
w02, NA CANOOZ1l | NAGESH CHAND MISHRA VS STATE | 30042011 | DISMISSED 1020/F72011 SH.ATUL KUMAR GARG
R L 7 /ASISOUTH-04 |
103, NA CR NO 20111 N.CJOSHI VS STATE 04052011 | DISMISSED 102172011 SH.ATUL KUMAR GARG
7 IASI/SOUTH-04
10 NA CR NO 28111 BANSH GOPAL SINGH VS STATE | 04.052011 |  DIMISSED 1022/F/2011 SH.ATUL KUMAR GARG
! JASI/SOUTH-04 )

a
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T o] Na CA NO 07/00/10 INDER PAL VS STATE 0605201 | DISMISSED 1023/F12011 SH.ATULKUMAR GARG
] 1AS)SOUTH-04
106, NA CANO 1811 YASH PAL BAWA VS THESTATE | 06052011 | WITHDRAW 1024/E2011 SH.ATIIL KUMAR GARG
JASI/SOUTH-04
107. NA CR NO 1071 EUSEBUIS SUNNY VS STATE 13052011 | DISMISSED 1025/6220 10 SH.ATUL KUMAR GARG
/ASIISOUTH-04
108. NA CANO 23 ABHISHEK JAIN V$ STATE 20052011 | DISPOSED 1026/F/12011 SH.ATUL KUMAR GARG
IASH/SOUTH-04
109. NA CR NO 3811 MOHD WAZIR VS STATE 26052011 | DISMISSED 1027/E72011 SH.ATULKUMAR GARG
IASIISOUTH-04
110. NA CRNO3&Il | PIARE LAL & PARDEEP KUMAR VS | 27.052011 | DISMISSED 10287F72011 SH.ATUL KUMAR GARG
STATE JASV/SOUTH-04
1. NA CR NO 40111 STATE VS RAVI KUMAR 06062011 | DISMISSED 1020/F2011 SH.ATUL KUMAR GARG
/ASY/SQUTH-04
112, NA CRNO3311 [ SWAMILAXMINARAYANVSOM | 06062011 | DISMISSED 1030/F/2011 SH.ATUL KUMAR GARG
PARKASH JASI/SOUTH-04
113, NA CRNO.OVI | CH. RAM PARKASIH V5 O.°. THAKUR | 20.11.2011 | DISMISSED 1031/F/2011 SIL M.K. NAGPAL
ASJ-SPL. JUDGEMNDPS/SAKET
114, NA CR NO. 251/69 MS FITJEE LTD. VS NEERAJ 15112011 | DISMISSED 103272011 MS. R. KIRAN NATH
SAXENA ASJ-0VSOUTH
115, NA CRNO. 1192010 | SURINDER SINGH VS SURENDER | 17112011 | DISMISSED 1033/F72011 MS. R. KIRAN NATTI
KR. GUPTA ASI0V/SOUTH
116. NA CR NO. 06/11 PANKAJI GUPTA VS, GOGIACAP. | 1711201 | DISMISSED 1034/F/2011 MS. R. KIRAN NATH
COM. LTD. & ORS ASJ-01/SOUTH
7. NA CR NO. 0411 ASHOK GUPTA VS. GOGIA CAP, 1712011 | DISMISSED 1035/F72011 MS. R. KIRAN NATH
_ i COM. LTD. & ORS ASJ-01/SOUTH
118, NA CRNO.0%11 | ASHAGUPTA VS. GOGIACAP. COM. | 17.1.2011 | DISMISSED 1036/F/2011 MS. R. KIRAN NATH
LID. & ORS ASLOUSOUTH
9. NA CANO. 2111 SHAHID VS STATE 18.11.2011 SET ASIDE 10377772011 MS. R. KIRAN NATH
ASIOUSOUTH
120 NA CRNO. 3011 ABIINAV JAIN 19.102011 | DISMISSED 103R/F/2011 MS. R. KIRAN NATH
i _ 7 - ASJ-01/SOUTH
121. NA CRNO.2&/11 | JAIPRAKASH MAHTO VS URMILA | 24.11.2011 ALLOWED 10397172011 MS. R. KIRAN NATH
DEVI ASI-01/SOUTH
122 RODGA492011 LI NO. 1411 BUDHAN RAM VS SHO 28112011 | DISMISSED 1040/T72011 AIS. R. KIRAN NATH
, i | | ASJ-0USOUTH
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" a3 rosuszon CRNO.8711 | GURPREETNARAINDAS VSRAM | 0L11.2011 ALLOWED 1041/F/2011 SH.AJAY KUMARJAIN |
CHANDERA HARI RAM ASJ-03/SAKET/SE
12| RoIs4652011 CRNOB411 | HINDUSTAN EVREST V/SPUNJAB | 01112011 | ALLOWED 1042/F72010 SH. AJAY KUMAR JAIN
TOOL HOUSE ASJ-0MSAKET/SE
125.| ROZ5395201 | CR NO.10FLL RAMESH KR.V/S STAIE 08112011 | DISMISSED OFF | 1043/F72011 SII. AJAY KUMAR JAIN
B AST-03/SAKET/SE
126.| R0270972011 | CRNO.L&U | RELIGARESEQURITIES V/S SATAE | 1L1L2011 |  ALLOWED 1044/F72011 SH. AJAY KUMAR JAIN
ETC. ASI-O3/SAKET/SE
127.]  Roz7ogaz0m CRNO.11S/11 | RELIGARE SEQURITIES V/S SATAE | 1L11.2011 | ALLOWED 1045/F72011 SH. AJAY KUMAR JAIN
_ ETC. ASI.03/SAKET/SE
128, RO270962011 | CRNO.&N | RELIGARESEQURITIES V/SSATAE | 1L112011 | ALLOWED 1046772011 SH.AJAY KUMARJAIN |
Y EIC ASJ-03/SAKET/SE
129.| RO271012011 | CRNO.113/11 | RELIGARESEQURITES VS STATE | IL1L2011 | ALLOWED 1047/F/2011 SH. AJAY KUMAR JAIN
i 7 ETC ASJ-03/SAKET/SE
130, R027095201L | CRNO.IYL | RELIGARESEQURITESVSSTATE | ILILZ01I | ALLOWED 104872011 SIL AJAY KUMAR JAIN
7 7 ETC ASI-OU/SAKET/SE
131| R0271042011 | CRNO.LUV1l | RELIGARE SEQURITES VSSTATE | IL112011 | ALLOWED 1049/F/2011 SH. ATAY KUMAR JAIN
ETC ASI-0/SAKET/SE
132 R0271052011 CRNO. 10/11 | RELIGARE SEQURITES VS STATE | IL11.2010 | ALLOWED 1050/F72011 SH. AJAY KUMATUJAIN
ETC ASJ-03/SAKET/SE 7
133.]  Rozzi0220n CRNO.109/11 | RELIGARE SEQURITES VS STATE | 11112011 | ALLOWED 1051/F72011 SH. AJAY KUMAR JAIN
7 ETC ASIOVSAKET/SE |
134| RO271032011 | CRNO.10M11 | RELIGARESEQURITES VS STATE | 11.112011 |  ALLOWED 105%F/2011 | SH. ATAY KUMARJAIN
ETC ASI-03/SAKET/SE
135.| R0270982011 | CRNO.10%11 | RELIGARESEQURITES VSSTATE | ILILZDIL |  ALLOWED L053/F2011 SH. AJAY KUMAR JAIN
ETC ASJ-03/SAKET/SE
136 R0264872011 CRNQ.IOMI1 | JAGIEET SINGH VS AMAR FASHION | 05.11.2011 | DISPOSSED OFF|  1054/F72011 SH. AJAY KUMAR JAIN
ASJ-03/SAKET/SE
137.]  Ro279792011 CRNOLIYE | ASHWANIKUMAR CHAWLAVS | 19112011 |DISPOSSEDOFF| 10552011 | SH.AJAY KUMARJATN
AMAR FASHION ASI-03/SAKET/SE
138.| Ro271002011 CRND.I06/11 | RELIGARE SEQURITES VS STATE | 1L.1L2011 ALLOWED 1057752011 SH. AJAY KUMAR JAIN
- o ETC , 7 7 ASJ-03/SAKET/SE )
139. [ ROBO59B2D10 CAND. 22/10 SUNITA GUPTA VS STATE 18.11.2011 DISMISSED 1058/F/2011 MS. KIRAN NATH ASJ -DLSAKETISE
140 RO0G272201 | CANOAIM | PUSHKAR SINGH VS STATE 05072011 [ SETASIDE | 1050772011 | SH.DINESH KUMAR SHARMA ASJ-
: 02SAKET/SE
SRR S o | e s e dmes g wee b )
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.| Roossuazons VINOD KUMAR VS STATE 1.07.2011 | SETASIDE 1060/F/2011 | SH. DINESH KUMAR SHARMA ASJ-
: 02/SAKET/SE

142, NA CANO.02/11 SAGAR@SAGAR KATHAT 12072011 | SETASIDE 106/F/2011 | SH. DINESH KUMAR SHARMA AS)-
02SAKET/SE,

143. RO332992010 | CRNO.A10/10 | NAVNEETAGARWAL VS MAX NEW | 14.07.2011 | DISMISSED 1062472011 | SH. DINESH KUMAR SHARMA ASJ-
_ YORK LIFE CO. 02SAKET/SE

144, NA CRNO.129710 | NEELAMDEVIVS SATYAPRIYA | 1907.201 | ALLOWED 1063/F72011 | SH. DINESH KUMAR SHARMA ASJ-
MEHLAWAT 0XSAKET/SE

145.|  RO053202011 CR NO.18/11 S. K SRIVASTAVA V5 STATE BO72011 | SETASIDE 10647572011 | SH. DINESH KUMAR SHARMA ASJ-
L 7 02/SAKEI/SE

146.| RO120622010 CA.NOS55/10 | ANIL KUMAR BHAYANA VS MEENU | 02082011 | DISMISSED 1065/F/201 | SH. AJAY KUMAR KUHAR LD.AS)-
NAVENEY 02 SAKET/SE

147.0 RO120632010 | CA.NOS3/10 | ANILKUMAR BHAYANAVS MEENU | 02082011 | DISMISSED 1066/F/2011 | SH.AJAY KUMAR KUHAR LD.ASI-
NAVENEY 02 SAKET/SE

148.]  R001081201 CA. No 0wt AMIYA ACHARYA VS STATE 08.082011 | DISMISSED 1067/F72011 | SH. AJAY KUMAR KUHAR LD.ASJ-
_ 02 SAKET/SE

149.( RO370792009 | CA.NO 12819 MITRESH KUMAR YADAV VS 10082011 | DIsmIssED 1068/F2011 | SH.AJAY KUMAR KUHAR LD.AS)-
UMESH CHAND YADAV 02 SAKET/SE

150.| RO379782009 | CA. NOODant MITRESH KUMAR YADAV VS 10.08.2011 | DISMISSED 1069/F/2011 | SH.AJAY KUMAR KUHAR LD.ASI-
UMESH CHAND YADAV 02 SAKET/SE

15L|  RO120002011 cRromi | HILTT INDIA PVT LTD. VS JPS 11082011 | ALLOWED 1070/F2011 | SH. ATAY KUMAR KUHAR LD.AS)-

CORPORATION _02SAKETSE

152/  RO07962010 | CA NO@4A/L0 MAMTA SHARMA VS STATE 23.08.2011 | DISMISSED 107UF2011 | SH. AJAY KUMAR KUHAR LD.AS)-
- 02 SAKET/SE

153.( RO292492009 | CR NO 128/09 STATE VS SURINDER KALRA 23082011 | DISMISSED 1072/F72011 | SH. AJAY KUMAR KUHAR LD.ASI.
) _ L 02 SAKET/SE

154 RODES432011 CR. NO 111 STATE VS PARVEEN AHUJA 24082011 | DISMISSED 073/F2011 | SH. AJAY KUMAR KUIIAR LD.AS)-
02 SAKET/SE

155.| R0941202008 | CA.NO 15/08 GAUTAM PRASAD VS STATE 24082011 | DISMISSED 1074/F72011 | SH. AJAY KUMAR KUHAR LD.ASJ-
02 SAKET/SE

156.]  R0536922008 CA. NO 6109 STATE VS AMRISH PURI 24082011 | DISMISSED 1075/F72011 | SH. AJAY KUMAR KUHAR LD.ASI-

02SAKEWSE

157.|  ROIGA792011 CR NO 17011 | M/S CELLESTIL KNITS & FABS PVT | 25.08.201 | DISPOSED OFF |  1076/F/2011 | SH.AJAY KUMAR KUHAR LD.AS)-
1T VS M/S ATLANEIS INNOVATIOS U2 SAKEL/SE

8 ORS. _
150.]  ROOIbA1201T CR. NODVIL | VIKASISINGH KALURA VS STALL: | 26082011 | ALLOWED |  107/K12011 | SH.AJAY KUMAR KUHAR LD ASJ-

-

e
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1s0.|" Reszizaonn ! ca noosm LAXMAN VS STATE 26082011 | DISMISSED 107862011 | SH. ATAY KUMAR KUHAR LD.ASJ-
_ 02 SAKEI/SE
160.]  Roz222011 CANOOXI! | LT.CORRITESHSURIVSLEKHA | 29082011 | ALLOWED 079/F/72011 | SH.AJAY KUMAR KUHAR LD.ASJ-
CHHABRA 02 SAKET/SE
161, NA CA. NO 12711 SHAMSHERSINGI VS SHREE | 30082011 | WITHDRAWN | 108072011 | SH.AJAY KUMAR KUHAR LD.ASS.
i RAJEEV NAYER N 02 SAKET/SE
162. NA CA.NOTUIl | HARJEET SINGH VS RAJEEVNAYER | 30.08.2011 | WITHDRAWN |  1080F2011 | SH.AIAY KUMAR KUIAR LD.ASK
02 SAKET/SE
163.| ROI76632011 | CRNOI&II | ARCHANAMAHESHVARIVSASAD | 30.1L2011 | DISPOSSED OFF|  1062F2011 | SH.AJAY KUMAR KUHAR LD.AS)-
7 RAZA ZAIDI 02 SAKET/SE
164, NA CA. NO 13/11 CENTRALHIMALAYASLAND | 14.09.2011 | ALLOWED 1083772011 | PINKIASJ-01 SAKET COURT/SE
DEVELOPMENT VS DEEPAK ANAND
MASIH
165. NA CR.NO4¥Il |  SUNIL KUMAR VS STATE 20092011 | DISMISSED 1084/F/2011 | PINKIASI-01 SAKET COURT/SE
16| NA CA. NO 15/11 RAM BAKSH V5 STATE 20092011 | ALLOWED 1085/8/2011 PINKI ASJ-01 SAKET COURT/SE |
167. NA | CRNOUI | MADHURMITTALVS M/SPHOENIX | 12102011 | DISMISSED | 106972011 | PINRIASIoL SAKET COURTSE
INTERNATIONAL LTD
™ e NA CR.NOO#11 | MADHUR MITTAL VS M/S PHOENIX | 12.102081 | DISMISSED 108%F2011 | PINKIASJ-01 SAKET COURI/SE
7 ~ INTERNATIONAL LTD | o
169. NA CRNOOII | MADHUR MITTALVS M/S PHOENIX | 12102011 | WITHDRAWN |  108mA201L | PINKIAS)-0r SAKET COURTISE
INTERNATIONAL LTD
170. NA CRNO 0511 | MADHUR MITTAL VS M/SPHOENIX | 12.10.2011 | WITHDRAWN |  1089//2011 | PINKIASJ.01 SAKET COURITSE
INTERNATIONALLTD
171, NA CR.NOOZ11 | MADHUR MITTAL VS M/S PHOENIX | 12102011 | WITHDRAWN | 1090772011 | PINKIAS)-01 SAKET COURISE
INTERNATIONAL LTD
172 NA CA.NO1&11 | GHANSHYAMCHAUDHARYVS | 20.102011 | ALLOWED 109UF/201L | PINKIASI-01 SAKET COURT/SE
STATE 1
) NA CR.NO4WIl | RELIGARESECURITIESLTDVS | 2210201 | ALLOWED 10922011 | PINKIAS)-01 SAKET COURT/SE
7 _ 7 STATE ANR
174. NA CR NO4VH | RELIGARESECURITIESLTDVS | 22102011 | ALLOWED 1093/F72011 PINKI ASJ-01 SAKET COURT/SE
i STATEANR
17, NA CR-NO4¥11 | RELIGARESECURITIESLTDVS | 22102011 | ALLOWED 1094/F72011 PINKI ASJ-01 SAKET COURI/SE |
STATE ANR
sl R L [N P o IRV SUA—"—" ey . I




e emeEE w = -

] wa CR. NO 4211 RELIGARE SECURITIES LTD VS | 22.10.2001 | ALLOWED 1095/F/2011 PINKI ASJ-01 SAKET COURT/SE |
STATE ANR
177.]  RO164662011 CR.NO 43711 STATE VS JAIVINDER SINGH 05.07.2011 | DISMISSED 1096/F/2011 SH. ATUL KUMAR GARG ASJ-04
SAKET COURT /S
178.| RO0S7942012 CRNG 46711 VLAY LAXMI VS STATE 12072011 | DISMISSED 1097/F 22011 SH. ATUL KUMAR GARG ASJ-04
_ o o SAKET COURT /5
179.] Ro0S7052012 | GR. NO 411 SHAKUNTLA DEV1 VS STATE 12072011 | DISMISSED 1098/F2011 SH. ATUL KUMAR GARG AS}-04
B SAKET COURT /S
180.[ ~Rooss272011 CR. NO 3211 MOHD. HANEEF VS STATE 1207201 | ALLOWED 10097772011 SH. ATUL KUMAR GARG ASJ-04
o L ) SAKET COURT /S
181.| ROIOI322010 | CA NDO&I0 | RAJPAL BANGA VS SAVITA BANGA | 15072011 | DISMISSED 1100/E72011 SH. ATUL KUMAR GARG ASJ-04
, , SAKET COURT /S
182, | Ro16473Z011 CR. NO aa/L1 SURENDER SINGH VS STATE 18072011 | DISMISSED 1101/F/2011 SIL. ATUL KUMAR GARG ASJ-04
7 ‘SAKE' COURT /S
183.| Rots3s2om CR NO w11 AJAY KATARIA VS STATE 09.082011 | SETASIDE 1102/FR011 SH. ATUL KUMAR GARG ASJ-04
, SAKET COURT /S
184, R0151902010 CANO1MiD | JAGMALIDEVIVS DR RAKSHITA | 00.06.2011 | SETASIE 11037772011 SH.ATUL KUMAR GARG
7 SHARMA 1ASI/SOUTH-04
" lms|  Ro1s40320m CR NO 49/11 STATE V$ KULDEER SINGH 10082011 | DISMISSED 11047F2011 SH.ATUL KUMAR GARG
) /ASJISOUTIL-04
186 RO128862011 CANO24711 | NAND KISHOR BHALT VS DARSHAN| 10082011 | DISMISSED 1105/E72011 SH.ATUL KUMAR GARG
_ SINGH JASTSOUTH-04
187.]  Ro106542010 CR NO 3711 MALAY KUMAR VS STATE 03.082011 | DISMISSED 1106/E/2011 SH.ATUL KUMAR GARG
/ASHSOUTH.04
t88.|  RODBGGG2011 CR NO 30711 THOMAS MATHAI VS MANIU 25082011 | DISMISSED 107/F72011 SH.ATUL KUMAR GARG
_ GROVER B /ASHSOUTH-04
189.]  R0094432010 CR NO 08710 AMIT MITTAL VS VUAY DADA | 26082011 | DISMISSED \10a/ER011 SH.ATUL KUMAR GARG
L IASI/SOUTH-04
190.1 ROMGOA2011 CAND 2811 VIKASH VS POONAM 27.08.2011 DISMISSED 1109/F72011 SH.ATUL KUMAR GARG
FASISOUTH-04
191.|  Ro193162010 CRNO 1410 KULDEEP SINGH VS W/S EAST | 30.08.2011 | SETASIDE MoF0L SH.ATUL KUMAR GARG
WEST LINKER IASISOUTH-04
192. NA CANOW/II | SYAD MOHD NADEEM @ MOHSIN | 23052011 | DISMISSED 111LF2011 SH.R.K. GAUBA DISTRIC JUDGE
VS SMT.NAZIA NIZAMI . 1ASJISE
193 NA CRI NO 8e/11 PHOOL KUMAR VS STATE 01.06.2011 ALLOWED 1112/F2011 SH.R.K GAUBA DISTRIC JUDGE
JASHSE

4




SH.R.K. GAUBA DISTRIC JUDGE

3194, NA VCR NO94/11 K. NAGENDERA RAQ VS STATE 01.06.2011 DISMISSED ILI3/E2011
FASJISE
195, NA CRNO 11911 DITUSHAN KUMAR VS STATE 01062011 | ALLOWED 11aER2011 SH.LK. GAUBA DISTRIC JUDGE
IASISE
" 1os. NA CRNO40/1 | M/SLEO EAKTHMOVERS PVT.LTD | 02062011 | DISMISSED 111572011 SH.R.K. GAUBA DISTRIC JUDGE
VS MR. RP. SINGH KUMAR SHARMA IASHSE
197. NA MNO 3311 AFRUZ VS STATE 03.06201t | DISPOSED OFF |  111&/F/2011 SH.R.K. GAUBA DISTRIC JUDGE
tASIISE
198. NA CR NO 136711 SADDAM HUSIN VS STATE 08.06.2011 ALLOWED 1M7F201 SH.RK GAUBA DISTRIC JUDGE
JASHSE
199, NA CR NO 137711 MAHI PAL VS STATE 08.062011 | DISPOSEDOFF |  1Ua/F/zo11 SH.R.K GAUBA DISTRIC JUDGE
IASVSE
200.| ROC48542009 | CCNO42407 | BSESRP LTDVSANIL KUMAR | 06072011 | AQUITTED 173/F/2011 SIL. NAROTTAM KAUSHAL
, ASVELECT/SOUTH
" 201.] Roodo0s010 | CCNOd4Ba0s BSES R.P. LTD VS RAJENDER 2807.2011 | DISMISSED 1203/F72011 SH. NAROTTAM KAUSHAL
PARKESH ~ ASVELECT/SOUTH
202.] R0000492009 | CCNOB370G | BSES R.P.LID VS AZAD SINGH 30072011 | AQUITTED 1205/F72011 SH. NAROTTAM KAUSHAL
ASJ/ELECT/SOUTH
203  RO141192011 CCNO 18311 | BSESR.PLID VS NADEEMALI& | 09.08.2011 SATTLED 12127872011 SH. NAROTTAM KAUSHAL
: EIC ASVELECT/SOUTII
204, NA CR NO 4311 RAJIV YADAV VS STATE 19.05.2011 | ALLOWED 1218/F72011 SH.VK. KHANNA / ASJ-04/SE
ws|  NA | crno3ont STATE VS RAVINDER KUMAR 29002011 | DISMISSED |  1220/F72011 'SH.VK. KHANNA/ASJ.O4/SE |
BHOGAL
206. NA CANO 16/11 SATISH KUMAR VS STATE 30002011 | DISMISSED 122UFR2011 SILV.K. KHANNA/ ASI-04/SE
" 207 Roaaasezont | CRNO26m1 SAJJAN SINGH VS STATE 05122011 | DISMISSED |  1227/Fm2011 MS.RKIRAN NATH/ASVSOUTH
T o] T na CANO 14111 YOGESH SHARMA VS STATE 16122011 | SECASIDE |  1228/F72011 MS.R.KIRAN NATH/ASISOUTH
a0l mNa | crnozwn | BABUL VS STATE 20122011 | WITHDRAW |  1220/E72011 MS.RKIRAN NATH/ASI/SOUTH
TS NA | CRNOZ#1 | SUSHIL STONE CRUSHING CO.VS |  10.10.2011 ALLOWLD 1290/E72011 MS.R.KIRAN NATH/ASJ/SOUTH
, s NVY INDUSTRIES N o B
211, NA CRNO2871 | JAGDISH VS DELHIADMISTATION | 13102011 | DISMISSED 131752011 SH.VIK. ICHIANNA / ASJ-04/SE
| 1 (STATE) l

—
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[ a2 NA CANO 20111 JEET SINGH VS STATE 14.10.2011 | DISMISSED 12322011 | SH.VK KHANNA/ASJ-O4/SE |
23] A CRNOD7M MADANLALVSSTATE | 20102011 | ALLOWED 1233/Fr2011 SH.VK, KHANNA/ ASJ-04/SE
214, NA CANO 24111 VINOD VS STATE 24102011 | AEQUIITED 1234/F/2011 SH.VX. KHANNA 7 ASI-04/SE
as{  wNA CR NO 47111 JAIPAL VS SUMAN SETWAL 29102011 | ALLOWED 1235/F/2011 SH.VK. KIANNA / ASI-04/SE
216 NA | CcrNO4u1 JITENDER KAUR VS STATE 31102011 | WITHDRAW 1236/F/2011 SH.VK. KHANNA/ ASJ-04/SE
Tz NA CANO 2U11 RAJKUMAR @LALA VS STATE 3L102011 | DISMISSED 1237/FR011 SH.V.K. KHANNA / ASI-D4/SE
e NA CANO 15/11 BHOLA@ SONU VS STATE 31102011 | DISMISSED L230/F2011 SH.V.K. KHANNA/ASJ-D4/SE |
" 29 T na CANO20/11 | MAHAPATI@LALPARIVS STATE | 21122011 | ALLOWED 1239/F2011 M/S. PINKUAS]-01,50UTH EAST
220, NA |1 canocavn MUKESH RAM VS STATE 10122011 | ALLOWED 1240/F/2011 M/S. PINKVASJ-01,SOUTH EAST
| a1 Na CANO 1411 * STATE VS NARESIH KUMAR 08.11.2611 | DISMISSED 1241Fr2011 SILVIC. KHANNA / ASJ.G4/SE
"222]  mMA | CRNOI0WI0 | AGGARWAL FINANCE COMPANY VS| 11112011 |REMAND BACK | 1242572011 SH.V.K. KHANNA / ASJ-04/SE
STATE
23] T ma | crNosum |SUResn KU‘MA(I; GIIORRA VS VIVEK/ - 21112011 TALLOWED | 124F72011 SH.VX KHANNA/ASI-04/SE |
24! NA CANO 2711 PHOOL JHADI VS STATE 23112011 | ADMONISHED |  1244/F/2011 SH.VK. KHANNA/ ASJ-04/SE
2s] NA | crRnowmno STATE VS VP AGGARWALETC | 25112011 | DISMISSED |  124s/Fi2011 "SH.VK KHANNA/ASIO4SE |
T Tas| A 'CANO &Il | STATE VS DHARAMVIR @ PAPPAN | 30112011 | DISMISSED | 1240772011 |  SH.VIC KIIANNA/ASI-04/8E
27| ma CRNO36/M1 | SUMANMALHOTRAVS KANSHI | 03.13.2011 | ALLOWED 12477672011 | SH.VK. KIIANNA/ASJ-04/SE
RAM BANSALS
wel ona | CANO10B10 | SHLLN CHATURVADIVSSTATE | 05102011 | DISMISSED | 12742011 | S PINKUAS).OLSOUTH EAST |
220 Rmo3w2z0mt | CANO 109711 | HARIINDER SINGH VS ANILKUMAR| 15122011 | WITHDRAW | 12747872011 | SH.AJAY KUMAR JAIN/ASI-0% SE
I | — | e e coaloss o S S — el e B w o me
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[ a30.]  nrosizdszen CANO 108711 DHEERAJ JOSHI VS STATE 17.12.2011 | ADMONISHED |  1275/F72011 | SH.AJAY KUMAR JAIN/AS)-03/ SE
21| Rozessszon | crNO o412 MOHD. IRFAN VS SMT. HARIN 24122011 | DISMISSED 1277/F201 SH. AJAY KUMAR JAINASJ-03/ SE
KHATUN
232, NA CR NO 66711 SANGEETA SHAH VS STATE 23122011 | ALLOWED 1254/F12011 SH.V.K. KHANNA/ ASJ-04/SE
23, NA CANODOS/L | GURVIRINDERSINGH VSSTATE | 02082011 | DISPOSEDOFF |  125/F2011 | SH. DINESH KUMAR SHARMA AS)-
02/SAKET/SE
224, NA CANO 201 KAVTIA VS STATE 06.08.2011 | ALLOWED 1296/F/2011 | SH. DINESH KUMAR SHARMA AS)-
- 0SAKET/SE
235. NA CR NO 29109 ANSHUMAN BHATT & ORS VS 12082011 | WITHDRAW 120%F/2011 | SH. DINESH KUMAR SHARMA ASJ-
STATE 02/SAKET/SE
336, NA CRNO3709 | SUKHBIR SINGH RANDHAWAVS | 12.08.2011 | ACCEPTED 1290//2011 | Sil. DINESH KUMAR SHARMA ASJ-
STATE DVSAKET/SE
237. NA CANO 38/09 SM1. POONAM VS MAHENDER 12082011 |REMAND BACK | 1200/E2011 | SH. DINESH KUMAR SHARMA ASJ-
KUMAR OUSAKET/SE
238 NA CR NO 0211 GOVT OF NCT OF DELHI 25.08.2011 | DISPOSED OFF | 1300/F2011 | SI. DINESH KUMAR SHARMA ASJ-
BASSURDDIN @ STATE 02/SAKET/SE
230, NA CANO 19711 BHUPENDER VS STATE 26.08.2011 PRTLY 1301/F72011 | Sil. DINESH KUMAR SHARMA ASJ-
ALLOWED 02/SAKET/SE
240.] RO143342008 CANO 1610 SHEIKH MOHD ISMAIL VS SMT. | 24122011 | DISMISSED 1278/F2011 | SH. AJAY KUMAR JAIN/ASJ-03/ SE
 RAVIYAKHATOON
241.]  Ro170762011 CA NO96/11 STATE VS ISRAILM HUSSAIN 21122011 | CONVICTED 1276572011 | SH. AJAY KUMAR JAIN/ASJ-03/ SE
| Na CANO3011 | PHOOLODEVI@RAMPYARIVS | 02122011 | ADMONISHED |  1279/Fra0lt SH.V.K. KHANNA/ ASJ-04/SE.
STATE
243, NA CANO 2911 KANTA @ SHANTI V5 STATE 02122011 | ADMONISHED 1280772011 SH.V.K. KHANNA 7 ASI-04/SE
ual  NA CANO3ZL | SHIKHAMATHUR VSANIL BAHDUR | 05.12.2011 | SETASIDE 128672011 | SH.VK. KHANNA/ASL-O4/SE |
MATIHUR
245, NA CANO37/11 MOLID. BASS1 VS STATE 09.12.2011 | ADMONISHED | 128272011 SH.VK. KHANNA 7 ASJ-04/SE
w6  NA CAND3SA1 |  BANTIVS STATE | 09122011 | ADMONISHED | 128372011 |  SH.V.K. KHANNA/ASI-OU/SE
m7. MA | CHNOSEIL | DIIARAM SINGII YADAV VS GEETA | 00.122011 | ALLOWED |  Lati0nl | SHVK. KIANNA/ZASL.OMSE
BUART

@




248.

ALLOWED

oY

Q¥

NA CR NO 45/11 THE SAHYOG CREDIT CO. 16.12.2011 1285/F72011 SH.VK KHANNA/ASJ.04/SE
OPERQTIVE SOCITY LTD VS
NATIONAL MINORITIES
DEVELOPMENTFINANCE
COPORATION 7
249, NA CR NO 46111 THE SAHYOG CREDIT CO. 16122011 | ALLOWED 1286/F/2011 SH.VK. KHANNA 7 ASJ-04/SE
OPEROTIVE SOCITY LTD V5
NATIONAL MINORITIES
DEVELOPMENTFINANCE
COPORATION
250, NA CRNOG¥11 | NEERAMAHAJAN VS SURENDER | 16.12.2011 | ALLOWED 1267572011 SH.VI. KIHANNA/ASJ-0#SE |
SINGH YADAV 7
51 NA CR NO a2/11 RAMMEHAR DAHIYAVS MTEC | 16122081 | WITHDRAW 1288/F72011 SH.V.K. KHANNA / ASJ-04/SE
DEVELKOPERS
252, NA CA NO 26/11 RAMESH KUMARI VS BOBBY 19122011 | CONVICTION 1280/F72011 SIL.VK. KHANNA/ AS)-04/SE
MEHRA UPHELD
253, NA CR NO 3#/11 REAL SERVICES VS RITUJOSHI | 19.122011 | DISMISSED LI90/E72011 SH.VK. KHANNA / ASJ-04/SE
254, NA CRNO731 |  NARESH KUMAR VS STATE 21122011 | SETASIDE 1291/F72011 SH.VK. KHANNA/ ASJ-04/SE
255, NA CANO3&/11 DEVENDER KUMAR SAINI VS 20122011 | COMPROMISED |  1202/F72011 SH.VK. KHANNA/ASIOMSE |
RAHUL SAINI
256. NA CR NO 201 BLUE COSTHOTELS VS STATE | 20122011 | DISMISSED 1203/F72011 SH.V.K. KHANNA/ ASJ-04/SE
b e o wmmsy W o , T B e R | _ RO
257, NA CANO 2510 | SUNIL KUMARVSKUSUM&ORS | 20002011 | DISMISSED 1309/E72011 SH.V.K. KHANNA 7 ASJ-04/SE
258, NA CRNO2211 | ANAND NAWANI VS SADGUNABEN| 20002011 | SETASIDE | 1310772011 | SH.RAIEEV BANSAL/ASI-03.SOUTH
& ANR
259 NA CRNO 38710 SANJAY SHARMAVS BHAWNA | 21092001 | DISMISSED I31UF206L | SH.RAJEEV BANSAL/AS)-03.S0UTH
% SHARMA 7
260, NA CRNOSYI0 | VEEKAY SURGICAL PVT.LTD.VS | 26.09.2011 DNM I312F2011 | SHRAJEEV BANSAL/ASI-03,S0UTH
MEDICARE DISPOSABLE !
5L NA CR NO 11710 SMT. KANAK SINGH VS STAYE | 27.092011 | ALLOWED 131F2011 | SH.RAJEEV BANSAL/ASJ-03,50UTH |
’ 262. B __“NJ;_ ) (.RNE) 26010 SATYA ;’KRI(A;H J_O-ON VS STATE ] _23.05.201 l. L b_AW 771314!'1:"2011 7 SH.E.‘-AJ]‘::f;V BANSWHSJ:63:56{J'fH
263, NA CRNO4VII | PRATAP KUMARJENAVS STATEOF | 20092011 |  PARTLY I1315/Fr2011 | SH.RAJEEV BANSAL/AS-03.SOUTH



P T

T S P
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. ALLOWED
w6a]  NA CA NO 28/11 DR. MAHESH CHANDRAVS THE | 05.10.201% DISMISSED 1316/F72011 | SH.RAJEEV BANSAL/ASI-02,50UTH
STATE
" 6s]  NA | crnNoam DEVVRAT VS STATE 01102011 | DISMISSED 1317/F/2011 | SH.RAJEEV BANSAL/ASJ-03,50UTH |
266.|  RO068442011 CRNO10/11 | NARENDER SINGH VS KULDEEP | 10.10.2011 PNM 1318/F72011 | SH.RAJEEV BANSAL/AS)-03,.50UTH
HUDDA & ORS
367 Roi02102010 CRNO1¥11 | DHARMENDRA&ANRVSSTATE | 10102011 | SETASIDE 1319/F/2011 | SH.RAJEEV BANSAL/ASJ-03,SOUTH
268.|  Roozz722010 CR NO 5910 GHANSHYAM SONIVS BABY 13102011 | DISMISSED 1320/F72011 | SU.RAJEEV BANSAL/ASJ-03,50UTH |
MUSKAN
269. NA CR NO 44111 SONY INDIA PVT. LTD VS MRS. | 13.10.2011 DAW 132UF/2011 | SH.RAJEEV BANSAL/ASI-03,50UTH
KALPANA U. SAHUJI
270| Ro081572009 CIUNO 49110 ANIL KUMAR YADAV VS STATE | 15.10.2011 PARTLY 1322/F72011 | SH.RAJEEV BANSAL/ASI-03,SOUTH
ALLOWED
271.| Roosorazoos CR NO S0/10 {1) PRITIVI SINGH 15102011 | ALLOWED 1323/F/2011 | SH.RATEEV BANSAL/ASJ-03,S0UTH
(2) NIRMALA VS STATE
272 Rroze7sazen CR NO 4611 SHARVAN & ANR VS STATE 17.102011 | DISMISSED 1324/F2011 | SH.RAJEEV BANSAL/ASI-03,50UTH
" 273|  mezisosaont CRNO3UIl | PAWAN CHAWLA VS STATE (NCTOF| 20102011 | DISMISSED 1325/F72011 | SH.RAJEEV BANSAL/AS)-03,50UTH
) DELHI) & ANR )
274} NA CR NO 47/11 M/S UNISSTINDIAPVT. LTD VS | 24.102011 DAW 1326/F/2011 | SH.RAJEEV BANSAL/AS)-03,SOUTH
STATE OF NCT OF DELHI
275.| RO251242010 CRNO45/10 | KULWANTKAUR VS MAAN SINGH | 31102011 |  DISMISSED 1327752011 | SH.RAJEEY BANSAL/ASI-03,SOUTH
276.]  R0277822010 CANO 15/10 RANBIR SINGH VS STATE 31102011 | DISMISSED 1320/F12011 | SH.RAJEEV BANSAL/AS).03,S0UTH |
) na | crnotzam YAMA JARDEN VS STATE 04.07.2011 | WITHDRAW 1329/672011 | SH.RAJEEV BANSAL/AS)-03,SOUTH
A D R -
278, NA CRNO6Y11 | SH.ARJUN DEEPSINGH DHALL VS | 04.07.2011 | ALLOWED 1330872011 SH.R.K. GAUBA DISTRIC JUDGE
STATE NCT OF DELHI IASISE
279, NA CR NO 95/11 SH. RAJESIH VS STATE 0507.2011 | ALLOWED 133VE2011 SH.R.K. GAUBA DISTRIC JUDGE
I — IASUSL _
280, ROI21142011 | CR.NO 10211 | SIH. RAJ BIADUR SINGH VS STATE | 05072011 |  DISMISSED 1332672011 SH.RK. GAUBA DISTRIC JUDGE
ASIISE
81| ROG79072011 cRNOosL | NITTEY VS STATE 0507.2011 | ALLOWED 1333/F12011 SH.R.K. GAUBA DISTRIC JUDGE

(&
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-1 B " IASISE 1
82| Ro3182011 CR. NOS&11 | SH.DHANANIAYROY VSSTATE | 06.07.2011 | DISPOSEDOFF |  133aF/om SH.RK. GAUBA DISTRIC JUDGE
IASHSE
|~ 283 Rotasz2om CRNOS711 | SH.DHANANIAYROY VSSTATE | 06.07.2011 | DISPOSED OFF | 13352011 SH.R.K. GAUBA DISTRIC JUDGE
IASV/SE
" 28a| Rot08872011 CR.NOB4LI | VEDPRAKASH YADAV VSRAJESH | 06.07.2011 ALLOWED 1336/F/2011 SH.R.K. GAUBA DISTRIC JUDGE
KUMAR IASJISE
285.] RoR2713201L CR. NO39/11 |RAM KUMAR PANCHAL VS AVDESH | 07.07.2011 | DISPOSED OFF | 1337/E/2011 SH.R.K GAUBA DISTRIC JUDGE
GUPTA & ANR IASIISE
286.| Rorzziszen CR. NO 40711 SUNIL KUMAR VS STATE 07.07.2011 | DISMISSED 338/F/2011 SH.R.K. GAUBA DISTRIC JUDGE
IASIISE
287 ROI60472011 | CR. NOIS411 | R P.SINGH VS DEEPAK SANDHU | 07.07.2011 | DISMISSED 1339/F/2011 SILR.K GAUBA DISTRIC JUDGE
_ (EX ADG-DD) GEN IASVSE
288.| RO0S2582011 CR.NO09/1} | RAMESH VS STATE NCT OF DELHI | 07.07.2011 | ALLOWED 1340/F2011 SHLR.K GAUBA DISTRIC JUDGE
IASI/SE
200.| roo3eszon CR. NO 7U11 M/S NATIONAL PLYWOOD 12072011 | DISPOSED OFF | 13512011 SH.R.K. GAUBA DISTRIC JUDGE |
INDUSTRIES & ANR VS M/S SUPRA IASJISE
BSINESS PV.TLTD
290.| Ro073622011 CR NOOV/11 STATE VVS VINOD @ BALI 12072011 | DISPOSED OFF |  1352/F/2011 SH.R.K. GAUBA DISTRIC JUDGE
IASVISE
291.| R0I27162011 | CR NOU¥Hl | SMT SUDESH VS STATE&ANR | 12072011 | ALLOWED 1353/F2011 SiLR.K. GAUBA DISTRIC JUDGE
JASTISE
C 92| Row21382011 CR.NO 1011 | MR.DIVESH GUPTA @ANR VSSH. | 120772011 | DISPOSED OFF |  1354/F/2011 SH.RK. GAUBA DISTRIC JUDGE
HAR] SAHAMSHER KAVSHIK IASI/SE
203.| Roosszszon CR. NO 62711 KARTAR SINGH VS STATE 13.07.2011 | DISPOSEDOFF |  1355/F/2011 SILR.K. GAUBA DISTRIC JUDGE
/ASVSE
294 RO098282011 CIL NO 2311 SMT. SHEFALI VS SIL SANJEEV | 13.07.2011 | DISMISSED 1356/F/2011 SH.R.K. GAUBA DISTRIC JUDGE
BHASKAR DEVI IASI/SE
295 Rowzesszon | GR. NO 10011 DR. ATUL ANAND VS STATE 13.072011 | DISMISSED 1357FR011 SH.R.K. GAUBA DISTRIC JUDGE
IASI/SE
296.|  Roo7assz0n1 CR.NO 2311 | SURESHCHAND SAINIVS SMT. | 13.07.2011 | ALLOWED 1358/F2011 SH.R.K. GAUBA DISTRIC JUDGE
BIMLASAINI &ORS IASIISE
27.| "RooB/6682011 CR. NO 4411 C.C SHARMA VS STATE 14072011 | DISMISSED 1359/F72011 SH.R.K. GAUBA DISTRIC JUDGE
IASSE
298| Roos2012011 | CR Noaxll | O.PGUPTAVSSTATF | 14072011 | DISMISSED 1360/772011 | SIHLR.K. GAUBA DISTRIC JUDGE
IASISE

Q



[ "200] Rotcasszont CR. NO 150/11 CHET SINGH & ORS VS HASUL1 | 14.07.2011 | DISPOSEDOFF |  1361/F/2011 SH.R.K. GAUBA DISTRIC JUDGE |
DEVI IASVISE
[ 300] nooss2zeon CR. NO 39/11 MR. RAJEN GUPTA VS STATE 14.07.2011 ALLOWED 1362/F/2011 SH.R.K. GAUBA DISTRIC JUDGE
JASI/SE
" 301 Ro123242011 CR.NO 10711 | RAHUL BISWASH VS STATE OF NCT| 15.07.2011 |REMAND BACK |  1363/F/2011 SH.RK. GAUBA DISTRIC JUDGE
OF DELHI IASI/SE
302.|  ROI77562011 | CR.NO 167111 | ANAND KUMARSHARMAVSTHE | 16072011 | DISMISSED 1364/F/2011 SH.R.K. GAUBA DISTRIC JUDGE
. STATE OF NCT OF DELHI 1ASJ/SE
303.| Ro177592011 CR.NOC 168/11 | MS. SUNITA KAPIL VS MS. POONAM | 16072011 | DISMISSED 1365/F12011 SH.R.K GAUBA DISTRIC JUDGE
JAN /ASV/SE
304.| RO177582011 CR.NG 169711 | MS. SUNITA KAPIL VS MS. POONAM | 16.07.2011 | DISMISSED 1366/F2011 SH.R.K. GAUBA DISTRIC JUDGE
JANN IASI/SE
305} RO12152201 CR. NO 3411 AMITABH GULAT] VS STATE 18.07.2011 | DISPOSED OFF 1367/F72011 SH.R.K. GAUBA DISTRIC JUDGE
IASI/SE
. 306| RO1761G20W1 CRNO17¥11 | SMT.RESHAM DEVIVS BHOOPESH | 18.07.2011 | DISPOSED OFF |  t368/F/2011 SH.R.K. GAUBA DISTRIC JUDGE
KUMARYADAY JASIISE
307.] R0125292011 CRNOILV/II | MR.MICHAEL XAVIOR VS STATE | 18.07.20i1 | DISMISSED 1369/F/2011 SH.R.K. GAUBA DISTRIC JUDGE
TASVISE
b o o . - e
308.| R0179342011 CANO 7311 SH. MANOJ SHARMA& ANR VS | 18.07.2011 | DISMISSED \370/F2011 SHLR.K. GAUBA DISTRIC JUDGE
STATE IAS/SE
300. Ro126132011 CR NO 112/11 DEEPAK PANDEY VS SMT. 19.07.2011 ALLOWED 137U/F2011 SILR.K. GAUBA DISTRIC JUDGE
PARAMIEET KAUR & ANR 7 7 JASHSE
310.] Ro121512011 CRNO99/11 | SURESH KR. CHAUDHARY VS MRS.| 19.07.2011 | DISPOSED OFE |  1372/F/2011 SH.R.KC. GAUBA DISTRIC JUDGE,
ANUPMA CHAUDHARY IASI/SE
n1.|  Reog7e201 CANO 1211 LAL MOHAR RAJ VS STATE 2007.2011 | DISPOSEDOFF | 13732011 SH.R.K. GAUBA DISTRIC JUDGE
N 7 JASIISE -
2| Roossosa20nt CRNO60M1 | MR VIAY KUMAR VS MRS. MEENA | 20072011 | DISPOSEDOFF | 1374/720m1 SH.R.K. GAUBA DISTRIC JUDGE
@ KAVITA IASISE
313.| Rooo1732011 CANO t5/11 SHAMBHU SINGH VS STATE 19.07.2011 | DISMISSED 1375/F72011 SILR.K. GAUBA DISTRIC JUDGE |
1ASISE
[ 314 RO13352011 | CRNO125/t1 | GENOME BIOTECH VS STATE VS | 20072011 | DISMISSED 1376/F72011 SH.R.K GAUBA DISTRIC JUDGE
E STATE } /ASJ/SE
315, ROI27382011 CR NO 11411 REKHA VS PREM CHAND 20.07.2011 ALLOWED 1377/Fr2011 SILR.K. GAUBA DISTRIC JUDGE
IASISE :
3160 NA | IP(CRLYNO21/11|  STATE VS ANIL @ SONU & ORS 20072011 | DISPOSEDOFF | 1378/F2011 | SH.R.K. GAUDA DISTRIC JUDGE
| ‘ 1ASHSE |
L s e DRI O Rk A jeut ARt ot N v i L
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[ .317] nrowa7s2011 | CANO2#1 | SH.BISHAN SINGH @ VISHNU VS | 21072001 | DISMISSED 1379/F12011 SILR.K. GAUBA DISTRIC JUDGE
o STATE OF DELHI /ASI/SE

14| Ro118702011 CR NO97/11 MR. VICTOR MASIS VS S1ATE 21.07.2011 | DISPOSED OFF |  138t/e72011 SH.R.K. GAUBA DISTRIC JUDGE
IASISE

(" 310| Rosaszon CANOGYIl | MADANMOHAN SINGII VS STATE | 22072011 | DISMISSED 1381/F/2011 SILR.K. GAUBA DISTRIC JUDGE
/ASJ/SE

320 Rorzzezent CRNO 11511 | SATENDER GIRI @ RAHUL VS SMT. | 2207.2011 | DISPOSED OFF |  1409/F/2011 SH.R.K. GAUBA DISTRIC JUDGE
MANJU JASI/SE

321.| Ro120382011 CRNO 11/11 MAHINDER SINGH CHABLAVS | 22072011 | DISMISSED 1383/Fr2011 SHLR.K. GAUBA DISTRIC JUDGE
NEETA ROY & ORS IASV/SE

322.] Ro100372011 CRNOG/1L | SH.SATYAPRAKASH VSMASTER | 22072011 | DISPOSED OFF | 1364772001 SILR.K. GAUBA DISTRIC JUDGE
KUNAL & ORS IASIISE

323  RO132162011 CRNO 12271 AKASH GHAI VS STATE 25072011 | DISMISSED 1385/F/2010 SILR.K. GAURA DISTRIC JUDGE
IASI/SE

304  Rorzeseaont CANO 4511 PREM CHAND ARYA VS STATE 2507.2011 | DISMISSED 1386/F72011 SH.R.K. GAUBA DISTRIC JUDGE
JASISE

3| Rowsreson | GO e RAJENDER VS STATE 25.07.2011 | DISPOSED OFF |  1387/F/2011 SH.R.K. GAUBA DISTRIC JUDGE
IASVISE

32| Rot28e12011 CRNO 11711 | HARESH CHAMER DHYANI VS MR, | 26.07.2011 ALLOWED 1388/F72011 SH.R.K. GAUBA DISTRIC JUDGE
SUDHIR BAHUGUNA IASVSE

327.0  ROM3112011 CRNO 13311 | SUKHBIR SINGH VS STATE NCT OF | 26.07.2011 ALLOWED 13B9/F2011 SH.R.K GAUBA DISTRIC JUDGE
: DELHI B IASSE

328, ROIB6962011 | TP(CRLYNO22/11 | DRMONIKABHAGAL VSJASBIR | 2607.2011 | DISPOSED OFF |  1390/8/2011 SH.R.K. GAUBA DISTRIC JUDGE
L SINGH RATHOR JASV/SE

329.| Rowg9s020L CRNO 18511 | HARCHARANSINGH MALHOTRA | 26.07.2011 | DISPOSEDOFF |  139UF/2011 SH.RK GAUBA DISTRIC JUDGE
VS M/S CHAMPION COMPUTERS P. IASIISE

LTD

330.] RogvsrzOn CRNO 18611 | HARCHARANSINGH MALROTRA | 26072011 | DISPOSEDOFF | 1392772011 SH.R K. GAUBA DISTRIC JUDGE

VS M/S CHAMPON COMPUTERS PV IASISE
LTD

[ 331.| Roiszzs2011 CANO 4711 | RAJVIR VS STATE NCTOF DELH! | 27.07.20011 | DISMISSED 1393/F/2011 SH.R.K. GAUBA DISTRIC JUDGE
IASUISE

332 Roizsivzon CRNO 11&/11 | SHILPI MODES PVT LD VS STATE | 27.07.2011 ALLOWED 1394/F2011 SILR.K. GAUBA DISTRIC JUDGE
TASHSE

333 RO140362011 CRNOI30L | M/SRAINIINDUSTRIES VS STATE | 27.07.2011 ALLOWED | 1395F2011 | SHR.K GAUBADISIRIC JUDGE

l IASISE

et ¢
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" 33a] RO10342011 | CRNO 13111 | /S RAIM INDUSTRIES V6 STATE | 27979011 ALLOWED 139672011 | SHRK, GAUBA DISTRIC JUDGE
IASYISE
33| ROIGIG01 | CRNO146MT | SURESH KR GUPTA VS THESTATE | 27.07.2011 | DISPOSED OFF | 13974701 | SILRC GAUBA DISTRIC JUDGE
& ORS IASI/SE
336. NA 1 cRNOM2M1 | MiS SAMBHAR CONSTRUCTION | 27072011 | REMAND DAGK 1398/FA2011 SH.R.K. GAUBA DISTRIC JUDGE
PVT LTD VS MRSANJEEV PARKASH IASI/SE
& ORS
337.|  R0190982011 CA NO 84/11 RAJESH & ORS VS PARBHA 27072011 | DISPOSED OFF | 13907772011 SH.R.K. GAUBA DISTRIC JUDGE
e IASYISE
‘38| RO1SB202011 | CANOGHI | SMI PREM BAVEIA VS SMT KIAN | 26.07.9008 WITHDRAW 14DD/E2011 SH.R.K. GAUBA DISTRIC JUDGE _
CHAUDHRY & ORS 7 IASVISE
330.| Ro36442011 CRNO 12611 | BRUESH KUMAR TOMAR & ANR VS | 20.07.2011 ALLOWED 1401572011 SH.R.K. GAUBA DISTRIC JUDGL
STATE JASI/SE
340.| Ro192232011 CRNO187711 | GAUIAM AGGARWAL VS STATE | 2807.2011 | DISPOSED OFF | 1402772011 SH.RK. GAUBA DISTRIC JUDGE |
/ASVISE
341.] Ro1s1502011 CR NO 174111 RAMAN KHNNA VS RAJEEV 29072011 | DISPOSED OFF |  1403/1/2011 SH.R.K. GAUBA DISTRIC JUDGE
KUMAR B IASJISE
342.|  Roizz2020m CRNO105/11 | PAWANCHAWLAVSSTATE&ANR | 20.07.2011 | DISPOSED OFF | 1408772011 SH.R.K. GAUBA DISTRIC JUDGE
IASI/SE
343 Ro193202011 CRND 19011 ALOK MATHUR VS MUDITA 2907201 | DISPOSEDOFF | 14052011 SH.R.K. GAUBA DISTRIC JUDGE
MATHUR IASY/SE
344.]  Roo1a76201 CR NO 03711 SHOPPER STOP LTD VS DELHI 29042011 | DISMISSED 1406/F/2011 | RAJEEV BANSAL AS ASJ-03 SOUTH
POLLITION CONTROL COMMIITE SAKET DISTRICT COURT
345 Ro09401201) CR NO 1111} SOMNATH JHA VS STATE 03112011 | WITHDRAWN 1407/F/2011 | RAJEEV BANSAL AS ASJ-03 SOUTH
| SAKET DISTRICT COURT
346.| R0272752010 CR. NO 39/10 STATE VS KARAMVEER SINGH 04042011 | DISMISSED 1400/F72011 | RAJEEV BANSAL AS ASJ-03 SOUTH
SAKET DISTRICT COURT
347.]  Ro264862011 CRNO45/11 | M/SSUREWINMARKETING PVLE | 11112011 | ALLOWED 1409/F2011 | RASEEV BANSAL AS ASJ-03 SQUTH
LID SAKET DISTRICT COURT
348.| mo3zz19z010 CR. NO44/10 SURINDER KUMAR GUPTA V5 1411.2011 | DISMISSED 14107672011 | RAJEEV BANSAL AS ASJ-03 SOUTH
BHAN PRAKASH VERMA SAKET DISTRICT COURT
349.|  Rooo17az011 CR.NO111 | YOUNIS ALI VS ARPANAGEORGE | 16112011 | DISMISSED 141/F/2011 | RAJEEV BANSAL AS ASJ-03 SOUTII
SAKET DISTRICT COURT
350.] RO315422010 | CR.NO. 0TI OMWATI VS RANBIR SINGH 17012011 | DISMISSED 412F2011 | RAJEEV BANSAL AS ASJ-03 SOUTH
7 SAKET DISTRICT COURT
351 Roo26762011 CR. NO. 07711 KARTAR CHAND VS STATE 19.11.2011 PARTLY 1413762011 | RAIEEV BANSAL AS AS1.03 SOUTH
e
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1161339220 1

RO133932011
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352,
353,

e
T 355,
" 356,
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| CR. NO. 2710

ER NU 25/10

| CR.NO. 15711

CR. NO. 16/11

CR.NO. 17110

-

M/S CONFRO AGRO LTD, Vs
LRED.A

RAHUL VS STATE

SHIV KUMAR GUPTA VS RAM
KEWAL SINGH CHAUHAN

sl

11V KUMAR GUPTA V5 MAHESH
KUuMAR

DR. KARUNA SETIIVS STATE ﬁ

—_—

e

| aLLows ﬁF . _] . smerosmecrcourr ]
19.12.2011 1 WITHDRAWN 1414/F72011 | RAJEEV BANSAL AS ASJ-03 SOUTH |
_ SAKET DISTRICT COURT
21.11.2011 ALLOWED 1415//72011 | RAJEEV BANSAL AS AS1-03 sotmt“
) SAKET DISTRICT COURT
23.11.2011 MODIFIED 1418/F12011 | RAJEEV BANSAL AS ASJ-03 som'l?‘
] 7 SAKET DISTRICT COURT |
23.11.2011 MODIFIED 1617/F/2011 | RAJEEV BANSAL AS ASJ-03 SOUTH
SAKET DISTRICT COURT
221111 DISMISSED 416/F2011 | RAJEEV BANSAL AS ASJ-03 SOUTH
SAKET DISTRICT COURT
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